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Amount owenty fout months/owelv months o share in toral amount of | condigent claims
Date of receipt Amount ature of claim admitted g m set of verification
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T [Nariender Narh Nayar [ e Fi000 000 TH0.000 | Employes s ]
7| Nirmal Kamar Tandon i 27 Jun 20) 500,000 0,00 mployee Ducs 00534]
5 [Shyam Dev Mandal. i) 5 Feb20 50,00 mpioyee Ducs oo0ri] TH0000 Claim s becn recered on nom receit of equine nformaton
T [ iaherder Singh 05 5 Feb 20 95,666 mpioyee Ducs oo0i] 55,666 Claim has been reected on non receit of requiite informtion
5[ Ram Praad Adlas [ 5 Feb 20 80,000 mpioyee Ducs o00i] Claim has becn reected on non receit ofrequiite informtion
[ Kubvan Sigh o7 5 Feb 20 50715 mpioyee Ducs o00] Claim has been reected on non receit ofrequiite informtion
T [Bajrang Das i 11Feb 20 2500 mpioyee Ducs o00i] Claim has been reected on non receit ofrequiite informtion
5 [fa Ram [ S a2 7250 mpioyee Ducs o00] Claim has been reected on non receit ofrequiite informtion
| Trpurartsharan o 5 Mav 20 3000 mpioyee Ducs o00i] Claim has been reected on non receit ofrequiite informtion
0 [Ram Prasad o e 20) Ts0.00 mpioyee Ducs o00ri] Claim has been reeeted on non receit of requiite informtion
T [Ram Rap 02 e 20) 121,655 mpioyee Ducs oo0i] Claim has been reected on non receit ofrequiite informtion
7 [Rapu Gopa Pramanic 5 b 0] S1a750 mpioyee Ducs oo0i] Claim has been reected on non receit ofrequiite informtion
5 [Man Desi o 17.Feb 20 o0 mpioyee Ducs oo0i] Claim has been reected on non receit of requiite informtion
1 [Pavan fumar 5 17.Feb 20 500 mpioyee Ducs o00i] Claim has becn reected on non receit ofrequiite informtion
5 [Pradecp kumar [ 17.Feb 20 o0 mpioyee Ducs o00] Claim has been reected on non receit ofrequiite informtion
6 am newaj 017 17-Feb-20| 14,800 ‘mployee Dues 0.000%| Claim has been reiected on non reccint of requisite information
7 [Sumar bahadur o1 17.Feb 20 .0 mpioyee Ducs o00] Claim has been reected on non receit ofrequiite informtion
5 [Sandhys sngh 0 17.Feb 20 5500 mpioyee Ducs o00i] Claim has been reected on non receit ofrequiite informtion
9 [Saty prafash skl [0 17Feb20 m mpioyee Ducs o00ri] Claim has been reeeted on non receit of requiite informtion
0 Pavan kumar 0 17.Feb 20 200 mpioyee Ducs o00i] Claim has been reected on non receit ofrequiite informtion
T [Sant prusad singh [ 17Feb20 115,444 mployee Ducs Claim has been reected on non receit ofrequisite informtion
7 [Guddh Deve [ | reb20 000 mployee Dues Claim has been reeeted on non receit of requisite informtion
5 [Shyam marayan [ 120 3000 mployee Dues Claim has been reected on non receit of requisite informtion
T [Mabavi ravar [ 120 FEI mployee Dues 350,00 Claim has been reected on non receit ofrequisite informtion
PR FR— o oo oo " bimplosee Ducs , Claim admittcd a per labour courtorder daced 19.01 2018, The daim perains 1 the period
1LFeb20 9092013 10 09.06.2014,
| RSHOR RUMAR PANDEY - " o [ , Claim admitced a per labour court order dated 19.01 2018, The daim perains t the period
1LFeb20 9092013 10 09.06.2014,
SATRANG PARSIAD - " [ [ , Claim admitced a per labeor court order dated 19.01 2018, The daim perains t the period
1LFeb20 9092013 10 09.06.2014,
o oo i - o - [ , Claim admitced a per labour court order dated 19.01 208, The daim perains tthe period
1LFeb20 9092013 10 09.06.2014,
[P P — - oo [ [ . Claim admitced a per labour court order dated 19.01 2018, The daim perains t the period
LLFeb20 9092013 10 09.06.2014,
[P N . oo 0w [ , Claim admitced a per labeor court order dared 19.01 2018, The daim perains t the period
LLFeb20 9092013 10 09.06.2014,
5 |SHARVAN RUMAR TENART - — [ rmpiogee Ducs , Claim admitced a per labeor court order dated 19.01 2018, The daim perains t the period
LLFeb20 09092013 10 09.06.2014,
RESHAV AL [ 17eb20) 31600 Fonpioyee Ducs 31600 Claim has been receted on pon receit of equie nformaton
[ET——— o oo oo " Fompoyee Ducs - Claim admitced a per labour courtorder dated 19012018, The daim perains t the perod
17Feb20 9092013 10 09.06.2014,
[ R——— - oo oo [ rmpiogee Ducs , Claim admitted a per labowr court order dared 19.01 201, The daim perains o the period
2Mar20 9092013 10 09.06.2014,
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